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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a)
Yes, Sir. The ONGC hag entered
into a contract with Messrs Dreager-
werk Aktian Gasallachaft of West Ger-
many on 23-12-1981 for the supply and
installation of saturation diving sys-
tem (Deep Sea Diving Equipment)
for the ONGC driling vessel ‘Samu -
dra Prabhat’ under fabrication  in
West Germany.

{b) The total price of the contract
for the diving equipment including
installation, testing and classification
is DM %58,23,372 equivalent to about
Rs. 233 crores, The delivery of
the complete diving equipment includ-
ing installation testing and classifica-
tion under this contract shall be com-
bleted by 30th April, 1982 subject to
necessary facilities being provided in
time at the shipyard where the drill-
ship is under fabrication.

(c) As per present plans the drill-
ship will be used for exploratory dril-
ling off the West Coast including the
Deep Continental Shelf, Bassein and
Ratnagiri areas, Further areas of dep-
loyment will depend upon ‘he explo-
ration programme as may be decided
from time to time in the context of
the geological and geophysical data
that become available progressively.

Allotment of petrol pumps and cooking
gas agencies to SC/ST

*313. SHRI R. N. RAKESH: Will
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS Le
pleased to gtate:

(a) the percentage of petrol pumps
and coockng gas agencies allotted to
Scheduled Castes and Scheduleg Tri-
bes and whether this percentage is
complete; and

(b) if not, the reasons therefor?
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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR) - (a)
23 per cent of all dealerships|distriby.
torships are specifically reserved for
bersons belonging to Scheduled Cas-
teg Scheduleq Tribes. Since the in-
troduction of the reservation policy,
the specified quota is being achieved

(b) The question does not arise.

Commissining of super thermal plants

*318. SHRI HARINATHA MISRA:

Will the Minister of ENERGY he
pleased do state:

(a) whether Government’s attention
has been drawn to the news-item
captioneq “Commissioning of STPs—
CEA fears delay. NTPC hopeful” in
the ‘Economic Times’ dated 19 Feb.
1982;

(b) whether there is a serious dif-
ference of opinion hetween the Central
Electricity Authority and (he National
Thermal Power Corporation over the
commissioning  dates of the {hree
super thermal stations currently un-
der construction;

(¢) whether the delay in the com-
missioning will occur because of delay
in the ordering of equipment and
the differences hetween NTPC and
BHEL over the guarantee terms;

(d) whether because of the prob-
lems of ordering of equipment, the
Corporation has utiliseq only Rs. 160
crores out of the allocation of Rs. 244
crores; and

(e) if so, the steps Government
have taken propose so that the whole
allocation is fully utilised in time?

THE MINISTER OF
(SHRI A. B. A. GHANI
CHOUDHURY): (a) Yes, Sir.

ENERGY
GHAN

(b) There have been gome difer-
ences in the assessment of CEA and
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NTPC on the likely dates of ccmmis-
sioning of some of the units of the
super thermal power stal = 5 being
set up by NTPC. Such differences in
assessment are not unusual in the mo-
nitoring of long gestation projects. All
possible efforts are being made to en-
sure the earliest possible completion
of the super thermal power stations
being set up by NTPC and the first
unit of 200 MW at the Singrauli Super
Thermal Staton has been synchnionised
in February, 1982 according to the
original schedule,

(¢) The orders for all the 200 MW
generating units at the super thermal
stations of NTPC are already under
execution. There has, however, been
some delay in placing orders for the
500 MW units for Singrauli and Kor-
ba.

Being among the first units of this
kind, certain terms including perfor-
mance guarantee, had to be settled.

Orders in respect of Singraulj have
since been placed.

(d) The budgetary provision made
for NTPC durng the current financial
year is expected to be fully utilised.

(e) The question does not arise,

Manufacturing of modern electronic

exchanges in Palghat

*319. SHRI V., S. VIJAYARAGIHA-
VAN: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether Government have
changed their earlier proposal to ma-
nufacture modern electronic exchan-
ges in the Indian Telephone Industries
at Palghat. Kerala;

(b) if so the reasons for changing
tke proposal;

(¢) whether Government propose
reconsidering their decision in this
matber; and

(d) if not, the reasong thereaf?
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THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN):

(a) No. Sir.

(b) Does not arise.

(¢) No, Sir.

(d) Does not arise.
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